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Recopltlon of Nepali Languare 

1737. SHR! ANANDA PATHAK: 
Will the Minister of HOME AFFAIRS 
be pleooed to state: 

(a) whether Government are aware 
that there is persistent demand for 
constitutional recognition of Nepali 
language and its inclusion in the 
Eighth Schedule of the Constitution 
of India; and 

(b) if so, whether Government have 
decided to concede to this demand of 
the Nepali speaking citizens of India? 

THE MINISTER OF STATE IN 
THE MlNISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MA'K-
WANA): (a) Yes, Sir. 

(b) No, Sir. 

Decline in the Production of lIand-
100m Sector 

1738. SHRI A. NEELALOHJTHA-
DASAN: Will the Min'ster of IN-
DusTRy be pleased to state: 

(a) whether it is a fact that pro-
duction in the Handloom sector is on 
the decline; 

(b) if so, what was the real decline 
in production in 1978-79 and 1979-80 
in terms of the length of Handloom 
materials produced in India; and 

(c) what are the current trends of 
production in the Handloo;rn sector? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 

(a) ~o" $ir. 
(b) Does I).Ot arise. 

(c) The production which was 2460 
million metres in 1976·77 increased to 
2720 million metres in 1978 .. 79. 1?fo-
ductlon eotimates for 1979-80 are 

, 2,900 million metres. 

Issue of LkeD~ ,lor SeWDc ., .. of 
JDdUJtr1_ in JIU7'&D& I 

1739. SHRI CHlRANJIT LAL 
SHARMA: Will the Minister of IN .. 
DUSTRY be pleased to state: 

(a) what are the details of the 
licences issued for the setting up of 
smal). and medium industriea in the 
State of Haryana during the last two 
years; and 

(b) what are the number of caaes 
which are still pending with Gov-
ernD[ent of India? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) No industrial licence-is necessary 
for setting up an industry in the GIIl811 
scale sector involving an investment in 
plant and equj;pment below :as.' 10 
lakhs'

1 
In Jtbe case C1f apPlications 

which do not fall in the cate&Ol",J of 
small-GCale industry, 29 industrial 
licences were isSued under Induatriel 
(Development and Regulation) Act, 
1951 during the years 1978 and 1979 
for setting up of industries in Haryana 
State. DetailG of Industrial Licences 
are ;published in the "Weekly Bulletin 
of Import Licences, Export Licence. 
and Industrial Licences", copiea of 
which are available in parliunent 
Library. 

(b) 28 industrial licence applica-
tions (out O'f those received " 1.fi)to 
31-12-79) for grant of indUGtrial licen-
ces under the Industries (DevelbPment 
and Regu,lation) Act, 1951 for .. Uin, 
\lp ~ in$iu.stries in miryaiaa are pend- I 

ing consideration. . ~ 




